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CENTgAL ADMINISTRATIVE TRIBUNAL

t

¢ JABALPUR BENCH, JABALPUR

»

original Application Ng., 263 of 2003

Jabalpur, this the 23rg day of July 2003

Hon'ble Shri g.. Kaushik, Judicias] Member ‘
- Hoh'ble shri Anand Kumar Bhatt, Administratiye Member

1.

Kamlesh xumar Mishra, Aged

29 years, s/o. Shri Ramdayal
Mishra, Technician gr, I1I,
0/o DEE, SECR, shahdol (M,p.).

Rakesh kumar Ral, s/o0. Madhawan
Ral, aAged 29 years, Technician
Gr«IlI, 0/c sr. ppe (TRS),

cc).

M.V, Prabhakar, Aged 32 years, .
Late shri m,y. Ramana, Tech- (
nician gr, 111, o/o sr. DEE

(TRS), Bhilai (CG). oo e AEElicant
Advocate - ghri SeA. Dharmadhikari)

Versus

South Eastern Railway,
Thr. sr. Divisional Personal
Officer, Bilaspur (cg).

The sr. p.g.E., (TRS),
South Eastern Railway,

Bhilai, oo Respondents

OQRDER (oral)

By J.K. Kaushik, Judicial Member -

The learnegd Counsel for the applicants submittegd

that the applicants have been given certain assurances

that they shall be consigereq eligible for appearing in

the examination for the post of Junior Engineer. The

examination has been presently post-poned. Therefore he

submits that the applicants may be Permitted to withdraw

this case with a liberty to file afresh.
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In the facts ang circumstances of the case the

%g/'applicants are permitted to withdraw this case with
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liberty to fijle a fresh petition in case S0 advised,
The applicatign Seeking permission tgq file joint petition
also stangs disposed of, The Original Application Stands
- dismigseg accordingly,
(Anand Kumar Bhatt) (T.K. Kaushik)
Administrative Member Judicia) Member
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